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The Ministry has disputed these findings on several grounds including factual
inaccuracies and inadequate understanding of the auction process.

(b) With regard to the provision of allowing the companies to submit multiple
bids through joint ventures and group subsidiaries, the Comptroller and Auditor
General (CAG) in its report on e-auction of coal mines has observed that it could
not draw an assurance that the potential level of competition was achieved during
the Stage-II bidding of 11 coal mines auctioned in the first two tranches. This is
however, not in conformity with the findings of the Hon'ble High Court of Delhi
which has pronounced its Judgement in the matter.

(¢) and (d) CAG had made certain observations in its Audit Report No. 20 of
2016 on ‘e-Auction of Coal Mines’. As per procedure the Ministry had uploaded
Action Taken Notes (ATNs) in the web portal of Controller General of Accounts
(CGA). The vetting remarks against the ATNs have been uploaded in the said web
portal by CAG which after examination in the Ministry are submitted to Ministry
of Finance.

Coal mine accident in Jharkhand and Bihar
323. SHRI AJAY SANCHETI: Will the Minister of COAL be pleased to state:
(a) the details of the recent coal mine accident in Jharkhand and Bihar;
(b) whether mining is still the most dangerous profession in the country,

(c) if so, the details of coal mine and non-coal mine accidents during the last
three years; and

(d) the steps taken by Government to strengthen safety mechanism in mining
operations in the country?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH
GOYAL): (a) Company-wise brief details of the recent coal mine accident in CIL in
Jharkhand State is given below. However, there is no coalmine in the State of Bihar.

Company Accident Date Mine Cause Place  Fatalities

ECL 12.28.2016  Rajmahal OCP OB Dump Slide oC 18

BCCL 2.22.2016 Salanpur Non Transport ocC 1
Colliery M/C

BCCL 2292016  AKWMC Dumper oC 1

BCCL 3.22.2016 Bastacolla Side Fall UG 1

Colliery
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Company Accident Date Mine Cause Place  Fatalities
BCCL 4222016 Block IT OCP Non Transport M/C  OC 1
BCCL 5252016 Amalgamated Fall of Person ocC 1
NT-ST
Jeenagora
OCP
BCCL 8.5.2016 Dobari OCP  Non Transport M/C ~ OC 1
CCL 4.9.2016 Amlo Project Dumper ocC 1
CCL 6.1.2016 Gidi "A" Trucks oC 1
Colliery
CCL 8.30.2016 AKK OCP Trucks Surface 1
CCL 9.5.2016 Ashok OCP Non Transport M/C  OC 1

Note: Figures are provisional and subject to reconciliation with DGMS.

(b) Coal mining is a hazardous profession and therefore, poses considerable
safety challenges to the coal mine workers.

(¢) As per the information furnished by the office of Directorate General of
Mines Safety (DGMS), the details of coal mine and non-coal mine accidents during
the last three years are as under:

Year No. of mines where fatal Persons Persons seriously
accidents occurred killed injured

Coal

2014 59 62 3

2015 53 54 9

2016 69 90 6

Non-Coal

2014 39 45 10

2015 46 49 13

2016 41 51 8

Note: Data for the year 2016 are provisional.

(d) To strengthen safety mechanism in mining operation the following steps have
been taken by the Government:—

(1) Safety audit of all the coalmines has been taken up.
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(i)  Strengthening of Internal Safety Organisations (ISO) in coalmines/coal companies.

(iii)) To promote and propagate safety awareness in mines, National Safety
Awards (Mines), National Conference on Safety in Mines is organized by
DGMS. The recommendations of National Conference on Safety in Mines
is very helpful in suggesting measures required for safety of mine workers.

(iv) Workers participation and sensitization in matters of safety are ensured
through training in safety and by initiatives like celebration of safety week
and safety campaigns, etc.

(v)  Safety training programmes are organized for Managers and Supervisors
for improving safety standards in mines.

(vi) CIL has taken up a training programme with “Safety in Mines Testing
and Research Station (SIMTARS)”, Government of Queensland, Australia
for training of trainers.

(vil) DGMS facilitates introduction of Risk Assessment Techniques aimed at

elimination of risks and to ensure safety of workmen.

(viii) DGMS facilitates introduction of standard operating procedures to avoid

unsafe practices in mines.

(ix) A special safety awareness campaign has been launched to increase awareness
of mine workers with the motto: “Safety is My Responsibility’.

(x)  From time to time, DGMS issues guidelines for safer operations in identified
thrust areas.

(xi) Risk based inspection system through Shram Suvidha Portal has been

implemented for coal mines.

(xii)) Adoption of online safety monitoring systems, establishment of geo-technical
cells, installation of gas chromatographs for monitoring and analysing
underground mine gases, installation of proximity warning devices to avoid
collision of heavy earth moving machinery, environmental tele-monitoring
systems in all degree-III gassy mines, slope monitoring systems for
overburden benches and OB dumps etc. are some of the other important
steps taken by coal companies for improving safety of miners and mining

operations in the coal mines.
Coal linkages to private companies for power projects
324, SHRI PARIMAL NATHWANI: Will the Minister of COAL be pleased to state:

(a) whether Government is planning to provide coal linkages to private companies

for new and upcoming power projects;



